
Date of Order I 
28-1-94 

;_C. ·A_.· ·T - .. ~~:n:ch, .f::AI:PU:a. 
" 

Orders CP 80/93 in TA"9/90 

None present on behalf.of the applicant. 
Mr.K,P.Mishra, counsel for the respondent. 

Reply has already been filed on 21-1-94. The 

Hon'ble Bench comprising of Hon'ble v.c. and Hon'ble 
Mr. 8 .B~Mahajan, Member (A) not formed today.· Be 

listed before that Bench for direction on 7-3-94. 
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Dy. Reg is trar. 
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